
















BEFORE THE HONORABLE 

NATIONAL GREEN TRIBUNAL 

SOUTHERN BENCH CHENNAI 

Original Application No 149 of 2025 (SZ) 

(Earlier O.A. No. 308/2025 (PB)) 

  

Jacob Thomas, 

Punnathaniyil, Kottayam, 

Kerala 

: Applicant 

Versus 

State of Kerala, through 

its Secretary, Department 

of Environment and 

Climate Change, 

Thiruvananthapuram, and 

Others. 

: Respondents 

  

REPLY ON BEHALF OF 

RESPONDENT NO. 4, CENTRAL 

POLLUTION CONTROL BOARD 

(CPCB) 

  

  

M/s. R. Thirunavukarasu 

Counsel for the 4th Respondent-CPCB 

M-9444012986 






